Harassment of Indian migrants

66. SHRI RAMA CHANDRA KHUNTIA: Will the Minister of OVERSEAS INDIAMN AFFAIRS be

pleased to state:

{a) whether Govemnment is aware about the harassment of Indian migrants in different

countries; and

(b)) whether Government has already signed bilateral settlement with various countries for

the safety and protection of Indian migrants?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI): (a) Government

have received some reports of harassment of Indian migrants in some countries.

(b) Protecting emigrants against malpractices and exploitation requires bilateral
cooperation. India had signed Labour agreements with Jordan and Qatar in 1980s. The Ministry,
after its creation in 2004, made concerted efforts to enter into bilateral Memoranda of
Understanding (MoU’) with the major receiving Countries for ensuring protection and welfare of
our emigrants. Memoranda of Understanding (MolU) were signed with United Arab of Emirates
(UAE) in December, 2006, with Kuwait in April, 2007, with Oman in Movember, 2008, with
Malaysia in January, 2009, and with Bahrain on 17th June, 2009. An Additional Protocol to the

existing Labour Agreement between India and Qatar was signed in MNovember, 2007,
Scholarship Scheme for Diaspora Children

67. SHRI A, ELAYARASAN : Will the Minister of OVERSEAS INDIAN AFFAIRS be pleased to

state:

(a) the number of scholarships given during the last three vears under Scholarship

Scheme for Diaspora Children, State-wise;

(b) whether Government would propose to increase the number of beneficiaries under this

scheme;
(c) if so, the details thereof and expected fiscal allocation for this purpose; and
{(d} if not, the reasons therefor?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI): (a) The number

of scholarships given during the last three years are as follows:—

“Year Mo. of Scholarships
2006 60
2007 79
2008 66
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The beneficiary students are studying in the states of Tamil Nadu (57), Karnataka (43),
Andhra Pradesh (31), Kerala (30), Union Territory of Chandigarh (12), Uttar Pradesh (12),
Maharashtra (10), Rajasthan (3), Madhya Pradesh (2), West Bengal, Harvana, Orissa, Gujarat
and Punjab (1each).

{b) and (c) The number of scholarships this year is expected to be 100; and the budgetary
allocation is Rs. 3.08 crores.

(d) Does not arise
Know India Programme

68. SHRI A. ELAVARASAM : Will the Minister of OVERSEAS INDIAN AFFAIRS be pleased
to state:

{a) whether it is a fact that Know India Programme (KIP) initiated by Government is still
not operational;

(b} if so, whether Government has analyzed the reasons for failure of such programme
with partnership of State Government and steps taken by Government to conduct to Know India
Programme in the coming vears; and

(c) if so, the details thereof?

THE MINISTER OF OVERSEAS INDIAN AFFAIRS (SHRI VAYALAR RAVI): (a) Mo, Sir.
Eleven Know India Programmes (KIP) have been organized since December, 2003. A total of
324 Diaspora youth have participated in the programme.

Three Know India Programmes (KIP) are scheduled to be organized during
2009-10 as per the following schedule.

KIP Tentative period Participating States
12th August — September, 2009 Karnataka, Himachal Pradesh
13th December, 2009 — January, 2010 Kerala, Haryana

14th March, 2010 Goa, Rajasthan

(b)) and (¢) Does not arise.
Indian students in Australia

69. SHRI MAHMOOD A. MADARNI:
SHRI SANTOSH BAGROD 1A:

Will the Minister of OVERSEAS INDIAN AFFAIRS be pleased to state:
(a) the details of recent attacks on the Indian students in Australia;
(b)) whether itis a fact that local authorities have denied such attacks as racial;

{c) whether it is also a fact that the local police have been targeting Indian students for
protesting against racial attacks;
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